
ITEM NO.104 (MM)          COURT NO.5               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  565/2012

NIPUN SAXENA & ANR.                                Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

WITH 
SMW(Crl) No. 4/2019 (PIL-W)  By Courts Motion
(IA  No.  107372/2020  -  APPROPRIATE  ORDERS/DIRECTIONS,  IA  No.
89799/2022 - APPROPRIATE ORDERS/DIRECTIONS, IA No. 107373/2020 -
EXEMPTION FROM FILING AFFIDAVIT, IA No. 107370/2020 - INTERVENTION
APPLICATION, IA No. 8079/2020 - INTERVENTION APPLICATION, IA No.
37881/2020  –  INTERVENTION/IMPLEADMENT  AND  IA  No.  89797/2022  -
INTERVENTION/IMPLEADMENT)
 
Date : 20-02-2025 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE VIKRAM NATH
         HON'BLE MR. JUSTICE SANJAY KAROL
         HON'BLE MR. JUSTICE SANDEEP MEHTA

*Ms. Indira Jaising, Sr.Adv.(Amicus Curiae) 

Mr. Sidharth Luthra, Sr.Adv.(Amicus Curiae) 
assisted by 
Ms. Supriya Juneja, AOR

For Petitioner(s) : 
                    Petitioner-in-person
                    
For Respondent(s) :
                   Mr. Tushar Mehta, Solicitor General (NP)
                   Mr. K.M Nataraj, A.S.G.(NP)
                   Ms. Aishwarya Bhati, A.S.G.(NP)
                   Ms. Archana Pathak Dave, A.S.G.
                   Mr. Mukesh Kumar Maroria,AOR/ Adv.
                   Mr. Shreekant Neelappa Terdal, AOR
                   Ms. Sunita Sharma, Adv.
                   Mr. Mohan Prasad Gupta, Adv.
                   Mr. Digvijay Dam, Adv.
                   Ms. Swati Ghildiyal, Adv.
                   Mr. Krishna Kant Dubey, Adv.
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                   Mr. Mukul Singh, Adv.

    Ms. Archana Pathak Dave, A.S.G.
    Mr. Sudarshan Lamba, AOR

                   Mr. Digvijay Dam, Adv.
                   Mr. A.k.panda, Adv.
                   Ms. Sunita Sharma, Adv.
                   Mr. R.R.Rajesh, Adv.
                   Mr. S.A.Haseeb, Adv.

                   Ms. Archana Pathak Dave, A.S.G.
                   Mr. Digvijay Dam, Adv.
                   Ms. Sunita Sharma, Adv.
                   Mr. Mohan Prasad Gupta, Adv.
                   Mr. Arvind Kumar Sharma, AOR

                   Mr. S. Wasim A. Qadri, Sr. Adv.
                   Mr. Lakshmi Raman Singh, AOR
                   Mr. Saahil Gupta, Adv.
                   Mr. Saaed Qadri, Adv.
                   
                   Mr. Shirin Khajuria, Sr.Adv.
                   Ms. Swati Tiwari, Adv.
                   Ms. Anindita Mitra, AOR
                   
                   Ms. Jyoti Mendiratta, AOR

                   Mr. Abhishek, AOR
                   
                   Mr. Sanchar Anand, Adv.
                   Mr. Devendra Singh, AOR
                   Mr. Shiv Kumar, Adv.
                   Mr. Aman Kumar Thakur, Adv.
                   Mr. Abhishek Bhardwaj, Adv.
                   
                   Ms. Binu Tamta, AOR (NP)

                   Ms. Supriya Juneja, AOR

                   M/S.  Lawyer S Knit & Co, AOR

                   Ms. Mukti Chowdhary, AOR

                   Mr. Avijit Mani Tripathi, AOR
                   Mr. T.k. Nayak, Adv.
                   Mr. Vikas Bansal, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   
                   Ms. Asmita Singh, AOR
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                   Mr. Abheet Mangleek, Adv.
                   Mr. Tushar Nair, Adv.
                   Mr. Anirudh Anand, Adv.
                   Mr. Punishk Handa, Adv.
                   
                   Mr. Narendra Kumar, AOR
                   
                   Mr. Sravan Kumar Karanam, AOR
                   Ms. Shireesh Tyagi, Adv.
                   Mr. Abhiram Bannur, Adv.
                   
                   Ms. Jaspreet Gogia, AOR
                   
                   Mr. Deepayan Mandal, AOR
                   Mr. Mridul Bansal, Adv.
                   Mr. Naman Varma, Adv.
                   
                   Mr. Sanjay Kumar Visen, AOR

                   Mr. Raj Bahadur Yadav, AOR
                   
                   Ms. Baani Khanna, AOR
                   Mr. Robin Singh, Adv.
                   Mr. Rohit Kumar, Adv.
                   Mr. Kapil Balwani, Adv.
                   
                   Mr. Sahil Tagotra, AOR
                   Mr. Sujay Jain, Adv.
                   
                   Mr. Kartik Seth, Adv.
                   Ms. Shriya Gilhotra, Adv.
                   Mr. Raghav Sharma, Adv.
                   Mr. Saurabh Chaturvedi, Adv.
                   Mr. Chiranjeev Sharma, Adv.

    M/S. Chambers Of Kartik Seth, AOR
                   
                   Ms. Aswathi M.k., AOR

                   M/S. Plr Chambers And Co., AOR

                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Sourav Singh, Adv.
                   
                   Mr. Sanjai Kumar Pathak, AOR
                   Mrs. Shashi Pathak, Adv.
                   Mr. Arvind Kumar Tripathi, Adv.
                   
                   Mr. Amit Gupta, AOR
                   Mr. Kshitij Vaibhav, Adv.
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                   Ms. Muskan Nagpal, Adv.
                   
                   Mr. Merusagar Samantaray, AOR
                   Mr. Shibashish Misra, AOR
                   
                   Mr. Akshat Kumar, AOR
                   Ms. Anubha Dhulia, Adv.
                   
                   Mr. Jagjit Singh Chhabra, AOR
                   
                   Ms. Vishakha, AOR
                   
                   Mr. Satya Mitra, AOR

                   Mr. Vinod Sharma, AOR
                   
                   Ms. Rashmi Nandakumar, AOR
                   Ms. Yashmita Pandey, Adv.
                   
                   Mr. Krishnanand Pandeya, AOR
                   
                   Mr. Pradeep Misra, AOR

                   Mr. Rajiv Kumar Choudhry , AOR
                   
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Ms. Nidhi Jaswal, Adv.
                   Ms. Awanitika, Adv.
                   Mr. Sandeep Kumar Jha, AOR                   
                   
                   Ms. Sindoora Vnl, AOR
                   Ms. Thithiksha Padmam, Adv.
                   
                   Mr. Vivek Narayan Sharma, AOR
                   
                   Mr. Sahil Bhalaik, AOR
                   Mr. Tushar Giri, Adv.
                   Mr. Siddharth Anil Khanna, Adv.
                   Mr. Ritik Arora, Adv.
                   Mr. Shivam Mishra, Adv.
                   Mr. Gowtham Polanki, Adv.
                   Mr. Murshlin Ansari, Adv.
                   
                   Dr. J. P. Dhanda, AOR
                   Ms. Raj Rani Dhanda, Adv.
                   
                   Mr. Ramesh Babu M. R., AOR
                   
                   Ms. Kamakshi S. Mehlwal, AOR
                   Ms. Geetanjali Mehlwal, Adv.
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                   Mr. Rinku Mathur, Adv.
                   Mr. Sanveer Mehlwal, Adv.
                   
                   Mr. V. N. Raghupathy, AOR
                   Mr. Raghavendra M. Kulkarni, Adv.
                   Ms. Mythili S, Adv.
                   Mr. M. Bangaraswamy, Adv.
                   Mr. Venkata Raghu Mannepalli, Adv.
                   
                   Ms. Vanshaja Shukla, AOR
                   Ms. Ankeeta Appanna, Adv.
                   Ms. Anubha Dhulia, Adv.
                   
                   Ms. Tulika Mukherjee, AOR
                   Mrs. Anil Katiyar, AOR
                   
                   Mr. Arjun Garg, AOR
                   Ms. Kriti Gupta, Adv.
                   Ms. Sagun Srivastava, Adv.
                   
                   Mr. Gurmeet Singh Makker, AOR
                   
                   Ms. G. Indira, AOR
                   Mr. Gandeepan, Adv.
                   Mr. Ashwini Kumar, Adv.
                   
                   Mr. Gaurav Agrawal, AOR
                   
                   Mr. C. K. Sasi, AOR
                   Ms. Meena K Poulose, Adv.
                   
                   Mr. Manish Kumar Aor, Adv.
                   Mr. Gopal Singh, AOR
                   
                   Mr. Tanmaya Agarwal, AOR
                   Mr. Wrick Chatterjee, Adv.
                   Mrs. Aditi Agarwal, Adv.
                   
                   Mr. M. Yogesh Kanna, AOR

                   Mr. Saurabh Trivedi, AOR
                   
                   Ms. Diksha Rai, AOR
                   Ms. Purvat Wali, Adv.
                   Mr. Piyush Vyas, Adv.
                   
                   Mr. Aravindh S., AOR
                   Mr. Akshay Gupta, Adv.
                   Mr. Aadithya Aravindh, Adv.
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                   Ms. Astha Sharma, AOR
                   
                   Mr. Prashant Shrikant Kenjale, AOR              
                   
                   Mr. Guntur Pramod Kumar, AOR
                   Ms. Prerna Singh, Adv.
                   Mr. Samarth Krishan Luthra, Adv.
                   Mr. Dhruv Yadav, Adv.
                   
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Mr. Milind Kumar, AOR
                   
                   Ms. Taruna Ardhendumauli Prasad, AOR
                   
                   Mr. Abhimanyu Tewari, AOR
                   Ms. Eliza Bar, Adv.
                   
                   Mr. Gopal Jha, AOR
                   
                   Mr. D.k Thakur, Adv.
                   Mr. Rajeev Kumar Gupta, Adv.
                   Mr. Tavleen Singh, Adv.
                   Mrs. Vallabhi Shukla, Adv.
                   Mr. Mukesh Kumar Sharma, Adv.
                   Mr. Bimlesh Kumar Singh, AOR
                   
                   Mr. Sunny Choudhary, AOR
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   
                   Mr. Mahfooz Ahsan Nazki, AOR

                   Mr. Sumeer Sodhi, AOR
                   
                   Mr. Padmesh Mishra, A.A.G.
                   Mr. S.. Udaya Kumar Sagar, AOR
                   Mr. Tushar Singh, Adv.

Mr. Abhinav Bajaj, ADv.
Ms. K. Enatoli Sema, Adv.
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla  Chang, Adv.
Ms. Geetashi Chandna, Adv.
Mr. Saksham Ojha, Adv.
Mr. Prang Newmai,Adv.

Mr. Sarthak Raizad, Adv.
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Ms. Rashmi Singhania, Adv.
Mr. Sarad Kr. Singhania, AOR

Ms. Ankita Sharma, Adv.
Mr. Arjun D. Singh, Adv.

     Ms. Sana Hashmi, AOR
     Mr. Salman Hashmi, Adv.

Mr. Sheeran Hashmi, Adv.
                   
        UPON hearing the counsel the Court made the following
                             O R D E R

Ms. Indira Jaising, learned senior counsel, who

was appointed as amicus curiae by this Court, prays for

six weeks’ time to file an updated report in view of

the three new criminal laws promulgated in 2024.

Liberty,  as  prayed,  is  granted  to  file  the

updted report.

Ms.  Archana  Pathak  Dave,  learned  Additional

Solicitor General, appearing for Union of India, may

also file an updated report within the same timeframe.

List the matter on 24.04.2025, high on Board.

(NEETU KHAJURIA)
ASTT. REGISTRAR-cum-PS

(NIDHI MATHUR)
COURT MASTER
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